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PETI TION(S) FOR SPECI AL LEAVE TO APPEAL (C) NO(S). 4568/2015
(AR SI NG OUT OF | MPUGNED FI NAL JUDGMVENT AND ORDER DATED 17/06/2014
IN ITA NO  557/2008 PASSED BY THE HGH COURT OF KARNATAKA
BENCH AT DHARWAD)
COWM SSI ONER OF | NCOME TAX PETI TI ONER( S)
VERSUS
KARNATAKA | NDUSTRI AL AREA, DEVELOPNMENT BOARD. RESPONDENT( S)
(W TH | NTERI M RELI EF AND OFFI CE REPORT)
(FOR FI NAL DI SPOSAL)
W TH
SLP(C) NO. 19422/ 2015
(W TH OFFI CE REPORT)
(FOR FI NAL DI SPCSAL)

Date : 07/11/ 2016 These petitions were called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE RANJAN GOGO
HON&#39; BLE MR JUSTI CE ABHAY MANCHAR SAPRE
For Petitioner(s) M. Abhinav Mikherji, Adv.
Ms. Di ksha Rai, Adv.
Ms. Anil Katiyar, Adv.

For Respondent(s) M. Chaitanyaa, Adv.
M. Senthil Jagadeesan, Adv.

M. Govind Manoharan, Adv.

Ms. Shruti lyer, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
List the matters on Friday i.e. 11 th
Novenber, 2016.
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